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equipments and spare parts during the
year 1971-72; and

(b) whether the supplies are being
made according to schedule?]
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tUHE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE) : (a) Railway
wagons and spare parts worth $ 272.000
have been exported during the period
April-June, 1971 against pending or
orders.

(b) Supplies have sometimes fallen
behind schedule.]
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[1SSUE OF POSTAL ORDERS

1017. SHRI RAM SAHAI : Will the
Minister of COMMUNICATIONS be

pleased to state the

comparative figures of Postal Orders
issued during three years before and after
the Indian Post Office Act, 1898 was
amended waiving the limit of Ten Rupee
Postal Order '?]
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THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA) :
The Indian Post Office Amendment Act,
1970 (Act 34 of 1970) empowering the
Central Government to prescribe the
maximum limit of amount for which
Postal Orders may be issued was passed
on 29-8-70. However, the Central
Government have not so far issued any
Notification under this Act introducing
Postal Orders of denominations over the
present limit of Rs. 10. Such a
Notification is proposed to be issued only
when the higher value denominations of
Rs. 20, 30, 40, 50 and 100 which are now
being printed at the India Security Press,
are actually ready for sale to the public. In
the circumstances, the question of
collecting the figures of comparative sales
before and after the amendment of the Act
does not arise..]
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[ 1English translation.



